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) THE TRIPURA APPROPRIATION (NO. 11 ) ACT, 20i4.
AN
ACT
he unthorice payment and appropriation of ceriain further sums jrom and out of the
camolidated fimd of the State of Tripura to meet the expenditure incurred on certain
rvices during the financial year ended on 31% March, 2009 in excess of the amount granied
Jor fhose services r;zndjbr that year.
BE it enacted by the Legislative Assembly of Tripura in the sixty-fifth year of the

izepublic of India as follows: -

Short Title 1. This act may be called the Tripura Appropriation (No. 11]
Act, 2014,

Insne af 7. From and out of the Consolidated Fund of the State of
i, 16,55,67,440/- Tripurs, the sum specified in column 3 of the Schedule
nut of the Consolidated amounting in the aggregate to e sum of Rupees sixteen
“opd  of the State ef ~ crore fifey five lakh sixty seven thousand four hundred
Teipura to meel certain forty only shall be deemed to have been authorized to be
cxpenditure for  the paid and applied to meet the amount spert for defraying
“incind Year ended on the charges in respect of the services specified in column
31¥ day af March, 200%. % of the Schedule during the financial year ended on the
31 day of March, 2009 in excess of the amounts granted

for those services and for that- | ‘
Appropriation 3. The sums desmed to have been authorized to be paid and

applied from and out of the Consolidated Fund of the
State of Tripura andér this Act should be deemed to have:
been appropriated for the services and purposes expressed
' the Schedule in relation to the financial year ended on
the 31* day,of March, 2009. " '




Tripura Gazette, Extraordinary issue, September 30,2014 A D,

THE SCHEDULE

{Section 2 and 3)
1 2 3
» Sums aggregating o
T}O" of Services and Pufposes Voted by Charged on (e Toial
oies : Assermbly | Consolidated Fund ey
Rs. Rs. T
2 |Governor's Secretariat (Revenue} ai 4824 457
ﬂ -
2o |Releif & Rehabilition Depariment {Revenue) 27426327 0 77526327
314 |Rural Deveiopment Department (Capital) 799067 v 7H40E7)
35 {Urban Develcpment Diepartment (Gapii:ai} | 4B8T74T 9 4587747
a1 leducation {S&W) Department (Capital) 105985171 gi 405985171
43 |Einance Department {Revenuej 0 25066107 250591{'5'?'
56 linformation Technology Department (Capital) 895087 0 305097
r_' P
1. GRAND TOTAL:- 1404973409 250740%4] 165567440
TOTAL : REVENUE 27926327 250740314 53000358
TOTAL ; CAPITAL 112567082 al 112567082
D.M. JAMATIA
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